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Notes of The

, Order of The Tribunal
Registry

Learned counsels for the applicant and
respondents in both the OAs are present.
Learned counsel for the applicants filed a memo
stating that he does not want to press the OA
No. 268/19 which is accordingly disposed of.

As regards to O. A. No. 81/2016, applicant's
counsel submitted that the applicant was put
off duty and that order has been stayed by this
Tribunal but the respondents have not
implemented the order and not going ahead
with the disciplinary proceedings.

List OA No. 81/2016 on 28.02.2020 under the
heading for being spoken to.
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